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[S,cretary 1 
be one-third of the total numb or of mem-
bers of the Joint Committee; 

that in other respects, the Rules of 
Procedure of this House relating to 
S~lect Committees shall apply with such 
variations and modifications as the 
Cha;nnan may make; 

that the Committee shall make a report 
to this House by the first day Sixty-ninth 
Sesshn ; and 

that thts House recommends to the 
Lok Sabha that the Lok Sabha to join In 
the said Joint Committe! and communi-
cate to this House the names of members 
to be appnl nted by the Lok Sabha to be 
Joint Committee," 

PUBLIC ACCOUNTS COMMITTEE 
FORTY-NINTH REPORT 

SHRI DATTATRAYA KUNTE 
(Kolata): beg to present the 
Forty-ninth Report of the Public 
Accounts Committee on action taken 
by Government on the recommen-
dations of the Public Accounts Commi-
tt~ contained In their Twenty second 
Report on Third Five Year Plan of the 
Railways-Chapter I and Paragraphs 16-17 
of the Ardit Report (Railways). 1967. 

BUSINESS OF THE HOUSE 
THE MINISTER OF PARLIAMEN-

TARY AFFAIRS & TRANSPORT 
(SHRI RAGHU RAMAIAH): With 
your permission, Sir, I ri§e to annOunce 
that Government Busine.. In house 
durin~ the week commencing 3rd March, 
1969, will con.ist of: 

(I) Further discussion on the Railway 
Budget for 1969-70. 

(2) Discus-ion on the Resolution to 
be moved by Shr; Shri Chand Goyal 
seeking disapproval of the Customs 
(Amendment) Ordinance. 1969 and con-
sideration and pns~ing of 'he CustClms 
(Amendment) Bill, 1969. 

(3) General discussion on the General 
Budget for 1969-70. 

SHRI SURENDRANATH DWI-
VEDY (Kendrapara) : Sir, in this 
prolramme I do not find any m<l;uion 
about the motion moved by the 
Home MInister on the Report of the 

Committee on Defections. As Y(JU know, 
the Congress-Swat antra coalition has 
come into being in Bihar and it has taken 
four defcctors from BKD, although thi. 
C~mmittee has recommonded that no 
defector should bo given any post. This 
is a very important matter. Therefore, 
discussion on this report and this issue 
should be held som,time next w,ek. 
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